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New Delhi [India], August 13 (ANI): The Food Safety and Standards Authority of
India (FSSAI) convened a high-level National Stakeholder Consultation on Food
Labelling, Advertisement and Claims here in the national capital, bringing
together over 700 participants from government, industry,

academia, consumer bodies, and regulatory authorities. According to a statement
from the

Ministry of Health and Family Welfare, the consultation aimed to review existing
regulations, address implementation challenges, and align India's standards with
global best practices to boost consumer protection, public health, and industry
innovation.




In her inaugural address, Health Secretary Punya Salila Srivastava stressed the
importance of ethical and truthful practices in the rapidly evolving food sector.

"We are now exposed to the entire world, which means we must adopt positive
changes and scrutinise food products more closely," she noted, adding that such
consultations are "vital" in shaping future policy.

Nidhi Khare, Secretary, Department of Consumer Affairs, called for an end to
misleading advertising and urged manufacturers to treat labelling as a "factor of
trust” rather than merely a marketing tool.

"Consumers should be left to make the final choice based on truthful and
honest declarations," she emphasised, urging collective responsibility to

ensure accuracy and transparency in product information.

Sanjeev Sanyal, Member, Economic Advisory Council to the Prime Minister,
underscored the need for external validation of scientific claims in
advertisements.

He welcomed FSSAI's decision to implement all label changes annually on

July 1, reducing uncertainty for the labelling industry.




Additional Secretary, Ministry of Information and Broadcasting, Prabhat,
warned against false health and nutrition claims, highlighting their
potential to erode public trust and harm health.

The event featured technical sessions on global and Indian regulatory
frameworks, enforcement case studies, and interactive discussions.
Stakeholders exchanged insights on industry accountability, consumer
rights, and collaborative enforcement strategies, resulting in actionable
recommendations to enhance transparency and trust in food labelling and
advertising.

This consultation is part of FSSAI's ongoing national dialogue series aimed
at building practical, health-aligned policies through close collaboration
with industry, academia, and consumer organizations. (ANI)
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FSSAI holds national meet to
review food labelling rules;
experts propose front-of-pack
warning labels

According to FSSAI, the consultation aimed to evaluate the
effectiveness of existing regulations, address implementation
challenges, and explore ways to align with global standards to ensure
consumer health.
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NEW DELHI: To strengthen India’s regulatory framework on food
labelling, advertisement, and claims, the Food Safety and Standards
Authority of India (FSSAI) on Wednesday convened a national
stakeholder consultation to review the effectiveness of existing
regulations, to address implementation challenges, and explore ways




to align with global standards. This is to strengthen consumer
protection.

The national consultation, which involved various ministries, was
conducted following the Supreme Court's order last month, which
gave the FSSAI three months to make its recommendations on the
proposed move to introduce mandatory warning labels on the front of
packaged food items.

The meeting came a day after 29 public health organisations issued a
consensus statement proposing that the FSSAI implement
front-of-pack nutrition labelling (FOPL) warning labels (WLs) on food
products found high in fats/sugars or salt (HFSS).

The consensus statement, published in the Journal of Preventive
Medicine Research and Reviews, proposes that the government
replace the proposed Indian Nutrition Rating (or Health Star Rating)
system with front-of-pack warning labels, restrict marketing to
children, and ensure that trade agreements do not undermine public
health policy.

According to FSSAI, the national consultation aimed to evaluate the
effectiveness of existing regulations, address implementation
challenges, and explore ways to align with global standards to
strengthen consumer protection, foster public health, and support
innovation in the food industry.

Punya Salila Srivastava, Secretary, Ministry of Health and Family
Welfare, stressed the importance of ethical and truthful practices in
labelling and advertising in the food sector and said the sector's
ecosphere needs to evolve.

She said, “Things are changing rapidly today. We are now exposed to
the entire world, which means we must adopt many positive changes
and best practices while scrutinising food products more closely. In
this fast-moving world, consultations like this are vital.”




Highlighting the need for honest and truthful declarations in the food
industry, Nidhi Khare, Secretary, Department of Consumer Affairs,
urged the industry to make sincere and honest declarations,
voluntarily disclose what the product contains, and desist from
misleading advertisements and manipulative practices.

She said, "Food labelling should not just be a marketing tool, but it
should also be treated as the most essential trust factor between a
manufacturer and a consumer. We want a truthful and honest
declaration of whatever is contained in the food product, and the
consumer should be left to make the final choice.”

She also underlined the collective responsibility to ensure this
information is accurate, transparent, and truthful, enabling consumers
to make informed, safe, and healthy choices with absolute confidence.

Sanjeev Sanyal, Member, Economic Advisory Council to the Prime
Minister, noted that “the issue of claims in advertisements also needs
deeper scrutiny because even if there is supposedly scientific evidence
supporting them, it needs to be validated externally.”

He said that FSSAI had earlier announced that all label changes and
related rules and regulations will be implemented only once a year, on
July 1.

“This is a major step, because it removes a big problem and
uncertainty for the labelling industry.”

Highlighting the seriousness of false claims in the food sector, Prabhat,
Additional Secretary, Ministry of Information and Broadcasting,
emphasised the need for accountability and accurate communication.
“There is an increasing need to ensure advertisements are ethical,
truthful, and not misleading, particularly regarding health and
nutrition claims.




He said that false claims in this sector undermine consumer trust and
pose serious public health risks, he said.

The consultation ‘Comprehensive analysis of Regulatory Framework on
Food Labelling, Advertisement and Claims’ brought together around
700 representatives from various government departments, scientific
experts, food businesses, state food safety authorities, industry
associations, consumer organisations, and academic institutions.

The event formed part of an ongoing series of national-level
stakeholder dialogues designed to address key regulatory issues
requiring multi-stakeholder engagement.

By working closely with industry, academia, consumer groups, farmer
organisations, and regulatory bodies, FSSAI aims to integrate sector-
specific perspectives and ground-level insights into its regulatory
framework, ensuring that policies remain practical and aligned with
public health priorities, according to a statement issued by the food
regulatory body.
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Stakeholder consultation by FSSAI charts
roadmap for transparent, responsible food
labelling in India

The Food Safety and Standards Authority of India (FSSAI) convened a high-level National
Stakeholder Consultation on Food Labelling, Advertisement and Claims here in the national capital,
bringing together over 700 participants from government, industry, academia, consumer bodies,
and regulatory authorities.

Published13 Aug 2025, 07:06 PM IST

New Delhi [India], August 13 (ANI): The Food Safety and Standards Authority of India
(FSSAI) convened a high-level National Stakeholder Consultation on Food Labelling,

Advertisement and Claims here in the national capital, bringing together over 700




participants from government, industry, academia, consumer bodies, and regulatory

authorities.

According to a statement from the Ministry of Health and Family Welfare, the
consultation aimed to review existing regulations, address implementation
challenges, and align India's standards with global best practices to boost consumer

protection, public health, and industry innovation.

In her inaugural address, Health Secretary Punya Salila Srivastava stressed the

importance of ethical and truthful practices in the rapidly evolving food sector.

"We are now exposed to the entire world, which means we must adopt positive
changes and scrutinise food products more closely," she noted, adding that such

consultations are "vital" in shaping future policy.

Nidhi Khare, Secretary, Department of Consumer Affairs, called for an end to
misleading advertising and urged manufacturers to treat labelling as a "factor of

trust" rather than merely a marketing tool.

"Consumers should be left to make the final choice based on truthful and honest
declarations," she emphasised, urging collective responsibility to ensure accuracy

and transparency in product information.

Sanjeev Sanyal, Member, Economic Advisory Council to the Prime Minister,

underscored the need for external validation of scientific claims in advertisements.

He welcomed FSSAl's decision to implement all label changes annually on July 1,

reducing uncertainty for the labelling industry.

Additional Secretary, Ministry of Information and Broadcasting, Prabhat, warned
against false health and nutrition claims, highlighting their potential to erode public

trust and harm health.




The event featured technical sessions on global and Indian regulatory frameworks,
enforcement case studies, and interactive discussions. Stakeholders exchanged
insights on industry accountability, consumer rights, and collaborative enforcement
strategies, resulting in actionable recommendations to enhance transparency and

trust in food labelling and advertising.

This consultation is part of FSSAIl's ongoing national dialogue series aimed at building
practical, health-aligned policies through close collaboration with industry,
academia, and consumer organizations. (ANI)
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Centre urges food industry to
ensure ethical labelling, honest
ads to safeguard consumer
health

At an FSSAI-led national consultation, senior
officials from the Health and Consumer Affairs
ministries call for truthful declarations and
responsible marketing to build public trust.

By STORYBOARD18| Aug 14, 2025 9:54 AM
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The FSSAI-led consultation drew participation from nearly 700 representatives, including officials from

central and state governments.




The Centre on August 15 called on the food industry to adopt ethical
oractices in labelling and advertising to protect public health and
uphold consumer rights.

The appeal came during a National Stakeholder Consultation on
"Comprehensive Analysis of Regulatory Framework on Food
Labelling, Advertisement and Claims,” organised by the Food Safety
and Standards Authority of India (FSSAI) under the Ministry of Health
and Family Welfare (MHFW).

Highlighting the growing importance of transparency in the sector,
MHFW Secretary Punya Salila Srivastava stressed the need for
Integrity in communication.

"Things are changing rapidly today. We are now exposed to the
entire world, which means we must adopt many positive changes
and best practices, while also scrutinizing food products more
closely," she said.

Echoing the sentiment, Nidhi Khare, Secretary, Department of
Consumer Affairs, urged manufacturers to refrain from misleading
claims.

"Food labelling should not just be a marketing tool, but it should also
be treated as the most essential factor of trust between a
manufacturer and a consumer. We want truthful and honest
declaration of whatever is contained in the food product, and the
consumer should be left to make the final choice," she said.

The consultation drew participation from nearly 700 representatives,
including officials from central and state governments, scientific
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Stakeholder consultation by FSSAI charts roadmap for transparent, responsible
food labelling in India

New Delhi [India], August 13 : The Food Safety and Standards Authority of India (FSSAI) convened a
high-level National Stakeholder Consultation on Food Labelling, Advertisement and Claims here in the
national capital, bringing together over 700 participants from government, industry, academia,
consumer bodies, and regulatory authorities.

According to a statement from the Ministry of Health and Family Welfare, the consultation aimed to
review existing regulations, address implementation challenges, and align India's standards with
global best practices to boost consumer protection, public health, and industry innovation.

In her inaugural address, Health Secretary Punya Salila Srivastava stressed the importance of ethical
and truthful practices in the rapidly evolving food sector.

"We are now exposed to the entire world, which means we must adopt positive changes and

scrutinise food products more closely," she noted, adding that such consultations are "vital" in




shaping future policy.

Nidhi Khare, Secretary, Department of Consumer Affairs, called for an end to misleading advertising
and urged manufacturers to treat labelling as a "factor of trust" rather than merely a marketing tool.
"Consumers should be left to make the final choice based on truthful and honest declarations," she
emphasised, urging collective responsibility to ensure accuracy and transparency in product
information.

Sanjeev Sanyal, Member, Economic Advisory Council to the Prime Minister, underscored the need for
external validation of scientific claims in advertisements.

He welcomed FSSAI's decision to implement all label changes annually on July 1, reducing uncertainty

for the labelling industry.

Additional Secretary, Ministry of Information and Broadcasting, Prabhat, warned against false health
and nutrition claims, highlighting their potential to erode public trust and harm health.

The event featured technical sessions on global and Indian regulatory frameworks, enforcement case
studies, and interactive discussions. Stakeholders exchanged insights on industry accountability,
consumer rights, and collaborative enforcement strategies, resulting in actionable recommendations

to enhance transparency and trust in food labelling and advertising.
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FSSAI Hosts National Consultation to
Strengthen Food Labelling, Ads, and
Claims Rules

The consultation aimed to ensure that India’s food labelling and advertising rules not
only protect consumers but also support fair competition and innovation in the food
sector.

Devdiscourse News Desk | New Delhi | Updated: 13-08-2025 19:11 IST | Created: 13-08-2025 19:11 IST
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FSSAI emphasised that this dialogue is part of a series of national-level consultations aimed at refining
sector-specific policies with ground-level insights. Image Credit: Twitter(@PIB_India)

In @ major push to bolster India’s food safety regulations, the Food Safety and
Standards Authority of India (FSSAI), under the Ministry of Health and Family
Welfare, convened a National Stakeholder Consultation on “Comprehensive Analysis
of Regulatory Framework on Food Labelling, Advertisement and Claims” at Vigyan
Bhawan. The event gathered around 700 participants from government bodies,
industry, academia, consumer groups, and state food safety authorities to assess
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current rules, address challenges in enforcement, and explore alignment with global
best practices.

Focus on Consumer Protection, Public Health, and Industry
Innovation

The consultation aimed to ensure that India’s food labelling and advertising rules not
only protect consumers but also support fair competition and innovation in the food
sector. By bringing together diverse stakeholders—ranging from line ministries to
industry associations and farmer groups—FSSAI sought to create a regulatory
framework that is both practical and public health-oriented.

Smt. Punya Salila Srivastava, Secretary, Ministry of Health and Family Welfare,
inaugurated the event, stressing that in a rapidly evolving globalised food market,
India must adopt ethical, truthful, and transparent practices.

“We are now exposed to the entire world, which means we must adopt positive
changes and best practices, while scrutinising food products more closely. In this fast-
moving world, consultations like this are vital,” she said.

Call for Honest Declarations and Ethical Advertising

Smt. Nidhi Khare, Secretary, Department of Consumer Affairs, urged industry leaders
to ensure that food labels serve as trust-building tools, not just marketing devices.

“Food labelling should be treated as the most essential factor of trust between a
manufacturer and a consumer. We want truthful and honest declarations of whatever
is contained in the product, leaving the consumer to make the final choice,” she
emphasised.

She cautioned against misleading advertisements and manipulative marketing
practices, calling for a collective responsibility to safeguard consumer interests.




Need for Stronger Scrutiny of Claims

Shri Sanjeev Sanyal, Member of the Economic Advisory Council to the Prime
Minister, stressed that health and nutrition claims in food advertising require rigorous,
independent validation.

He praised FSSAI’s decision to implement all label changes and related regulations
only once a year—on 1 July—-calling it a “major step” towards predictability and
reduced uncertainty for the industry.

Shri Prabhat, Additional Secretary, Ministry of Information and Broadcasting,
highlighted the public health risks of false claims and called for strict accountability
mechanisms in advertising.

Technical Sessions and Case Studies

The event featured:

« Session 1: Overview of Global and Indian Regulatory Framework on Food
Labelling, Advertisement and Claims — examining how India’s rules compare
with international standards from bodies like Codex Alimentarius.

« Session 2: From Claims to Compliance — FSSAI-led enforcement case studies
showing the transition from identifying misleading claims to achieving
compliance.

These sessions were followed by an interactive dialogue, enabling industry
representatives, regulators, and experts to brainstorm solutions for challenges such as:

« Monitoring digital and social media food advertisements.

« Standardising health and nutrition claims.
« Strengthening enforcement at state and district levels.

Actionable Outcomes and Next Steps

The consultation resulted in recommendations for:

« Enhancing truthfulness and clarity in labels and advertisements.
« Creating industry guidelines for responsible marketing.




« Increasing consumer awareness campaigns.
« Introducing technology-driven monitoring of online and offline claims.
« Strengthening collaboration between central and state authorities.

FSSAI emphasised that this dialogue is part of a series of national-level consultations
aimed at refining sector-specific policies with ground-level insights.

Leadership Presence

The event was attended by senior FSSAI officials, including Shri G. Kamala
Vardhana Rao (CEO), Dr. Alka Rao (Advisor — S&S&R), Shri U. S. Dhyani
(Executive Director), and Shri Satyen Kumar Panda (Advisor — QA), along with
Ministry officials.

By aligning with international norms, strengthening domestic enforcement, and
promoting transparent practices, FSSAI aims to make India’s food labelling
framework a model that ensures consumer trust, public health, and fair market
practices.
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Indian food industry urged to make ‘truthful,
honest declarations' on packaging labels

IANSAugust 13, 2025

The Food Safety and Standards Authority of India (FSSAI) has called for greater
transparency in food packaging labels. Government officials emphasized the
critical need for honest and accurate product declarations during a national
consultation. Representatives from various sectors discussed ways to improve
regulatory frameworks and consumer trust. The initiative aims to empower
consumers with clear, reliable information about food products.

‘Food labelling should not just be a marketing tool” - Nidhi

Khare, Consumer Affairs Secretary

New Delhi, Aug 13: The Food Safety and Standards Authority of India (FSSALI),
on Wednesday, urged the food manufacturing industry to make "truthful and
honest declarations” on food labels and packages.

P Key Points

1 FSSAl calls for truthful food packaging declarations
2 700 industry experts discuss regulatory framework
3 Government seeks enhanced consumer protection

4 Transparency prioritized in food product information




At the National Stakeholder Consultation on '‘Comprehensive analysis of
Regulatory Framework on Food Labelling, Advertisement and Claims', held at
the Vigyan Bhawan, here, the FSSAI underlined the collective responsibility to
ensure that the information on food packages are accurate, transparent, and
truthful, enabling consumers to make informed, safe, and healthy choices with
absolute confidence.

In her inaugural address, Health and Family Welfare Secretary Punya Salila
Srivastava emphasised the importance of ethical and truthful practices in
labelling and advertising in the food sector.

"Things are changing rapidly today. We are now exposed to the entire world,
which means we must adopt many positive changes and best practices, while
also scrutinising food products more closely. In this fast-moving world,
consultations like this are vital," Srivastava added.

Consumer Affairs Secretary Nidhi Khare urged the industry to "make truthful
and honest declarations and voluntarily come out and say what the product
contains and desist from misleading advertisements and manipulative
practices".

"Food labelling should not just be a marketing tool, but it should also be
treated as the most essential factor of trust between a manufacturer and a
consumer. We want a truthful and honest declaration of whatever is contained
in the food product, and the consumer should be left to make the final choice,"
she added.

The consultation brought together around 700 representatives from
government departments, scientific experts, and food businesses, aimed to
evaluate the effectiveness of existing regulations.

The experts also addressed implementation challenges and explored ways to
align with global standards to strengthen consumer protection, foster public
health.

The event formed part of an ongoing series of national-level stakeholder
dialogues designed to address key regulatory issues requiring multi-
stakeholder engagement.
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FSSAI’'s National Stakeholder
Consultation Charts Roadmap for
Transparent and Accountable
Food Labelling in India: August
2025

ByManan Malhotra | 14/08/2025
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New Delhi: On August 13, 2025, the Food Safety and Standards Authority of India
(FSSAI), under the Ministry of Health and Family Welfare, hosted a National Stakeholder
Consultation at Vigyan Bhawan, New Delhi, with the theme "Comprehensive Analysis of
Regulatory Framework on Food Labelling, Advertisement and Claims.”

The event brought together around 700 delegates from ministries, regulatory bodies, the
food industry, academic institutions, consumer organizations, and scientific communities. The
primary focus was to enhance truth, transparency, and accountability in food labelling
and advertising — aligning with global best practices, safeguarding consumer trust and
public health, and fostering innovation in the food industry.
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Why Focus on Food Labelling?

Food labelling serves as the most direct point of communication between manufacturers and
consumers. The consultation emphasized that labels and advertisements should not merely
be marketing tools but essential instruments of trust, empowering consumers to make
informed choices.

Participants’ Common Objective

The discussions aimed to:

Review current regulations

e Address implementation challenges
e Align with international standards
e Curb false claims in advertising

e Boost consumer confidence

Leadership Voices at the Consultation

Ethical and Truthful Practices Crucial

Smt. Punya Salila Srivastava, Secretary, Ministry of Health and Family Welfare, stressed
the need to adopt positive changes and best practices from around the world, backed by
closer scrutiny of food products:

"Things are changing rapidly. We must adopt many positive changes while
scrutinizing food products more closely. In this fast-moving world, consultations
like this are vital.”

Food Labelling as a Trust Factor

Smt. Nidhi Khare, Secretary, Department of Consumer Affairs, called for honest and
transparent declarations:




“"Food labelling should not just be a marketing tool, but the most essential factor of
trust between manufacturer and consumer. We want truthful declaration of
whatever is contained in the food product, leaving the consumer to make the final
choice.”

She further urged the industry to avoid manipulative advertising and uphold collective
responsibility for consumer safety.

External Validation of Scientific Claims

Shri Sanjeev Sanyal, Member, Economic Advisory Council to the Prime Minister, underscored
the need for external validation of scientific claims made in advertisements. He welcomed
FSSAI's move to implement all label changes once annually from July 1 to reduce
uncertainty for the labelling industry.

Accountability in Food Advertising

Shri Prabhat, Additional Secretary, Ministry of Information and Broadcasting, highlighted
public health risks associated with false claims:

“"There is an increasing need to ensure advertisements are ethical, truthful, and not
misleading, particularly in the context of health and nutrition claims.”

Technical and Interactive Sessions

e Session 1: Global and Indian Regulatory Framework on Food Labelling, Advertisement,
and Claims - Providing cross-country insights.

e Session 2: From Claims to Compliance - FSSAI-led enforcement case studies.

e Interactive Discussions: Stakeholders exchanged perspectives  on industry
responsibilities, enforcement challenges, and collaborative solutions.

Key Outcomes and Actionable Recommendations
1. Annual implementation schedule for label changes to ensure industry preparedness.
2. Mandatory external scientific validation of health and nutrition claims.

3. Increased pre-approval scrutiny for advertisements to curb misleading promotions.




4. Capacity-building programmes for state food safety authorities.

5. Development of a centralized digital registry of verified product claims for public
access.

Conclusion

The National Stakeholder Consultation reinforced the need for ethical and responsible food
labelling as a public health imperative. By bridging regulatory intent and industry practice,
FSSAI is paving the way for a consumer-first approach in the food sector. The collaborative
effort across ministries, industry, scientific experts, and consumer groups marks a decisive
step towards a transparent, trustworthy, and standardised regulatory environment in
India’s rapidly evolving food industry.
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I FHIET, fohaTeadel gAITdaAT &1 FaATuTd AR dTRH HAlTehl & AU AT
T A TR SR AT 97 THaE SUHRRT TIET0T, Aol Taeed 3R
GRT 3T H AT Pl derar el

Health and Family Welfare: HRd & @ oldferdr, faua 3R gal R @amdAs i &l Asiqd
e & o, T AR ORaR $Hedor #Fe F Had R @I gIaT Td AD




ISR (THUATHTSS) o JUaR & e dad d <T@ adfor, faema AR gl ©
faras o @1 cage [ASuor vy W TE RAuRe WA dod &1 e 6.
sH WAL dad F ererer 700 ufafafeat & smr forn, fSasd Gafad Farerat, TReRT I,
deieies TAQw=il, W cgaarl, Usg @ GaT UIfeehon, 3a19T §el, SUHhT Horsal 31
FerfOrer deaEt & gt anfae o

S8 ISP P HET 3T FAlolar Al 1 gHtaiierdr &1 Hediha BT, haeadd &
ST AT T FHTUTA HIAT 3R SUHIHT TRETT, TSl icleh TIRLT GG Bl T
G 3A9T #H A B FATT ¢ & forw df-F AGdl & qY AR TG e
& TP AT WIS BT Tal.

Qg 3curel & 3R 31 g dhra s T

T 3R URAR SedToT HAer 1 Afd, o Hierell Aaredd & deod @ 817 #
A 3w Aafelsr wd e 6 3magddr W SR &4 gU Hatad qAT3Ht o
3T, @I 3cUlel & g S el 3R 0 FAgcdqul WAY AT B ST 37T
fohar. @ & & Afde AR e dafeir AR faemue gamsit & #ged W SR &d g
T &9 & deeld URARM & IR Thd A §U Seeld del o &7 39 QO gfaar & s
&, o geT aAdea © 6 g % GPRIcHAP deoa iR Falad gyare g4 el arer &
@ scurel fr 3R 3RAFE aiH T S wEr .

3cUle H FlSg dedl T FTdl guon SR

G 3T # $AeR AR el gionsit i HEeThdl W SR & U SUHIHT HieTel
fasmer & afog A @ 3 399 & 3mE fFar &5 T 3cug & Algg gzt & T 3R
SHAGR BV &Y, HTHAG a0l 3R SoqoT a3l & a9, Seald el b {5 aldieldT
hacl Tdh HAThICI ¢ol el alell Aoy, dfed 38 fAATar AR sudker & &g faama &
TIY 3TGTH HRb b & A AT ST IIRT. Seald del b o ) @ scurg # &
3T =Y 3R SATER givon & S 3R 3ifad Aok sudker ) o I S.ad
g & 3R AeedR URuE & AT Holld IA=aTd o del b faemuar & foro
T grar A R RS F ST P HAIBAT ¥, FAIh Hl & 3Ah gAIA F HfAT
I T8 AlGE o, 3ee dedl §U H TG HAT IIRID &

IR AT T Pl ST d
30 QA d RAuURD & @ A AR AT & 3ME-Uar dr giaar uer 6, ras
URUTAEIRY A T # GUR, S GAlfdal 1 FATIT AR SUHHT faamrd qar




IIGAh TARELT & Jel & ToIU AT B Yichled Hia & o 3F e aea
3T,

I IS 3 TET-TAT fdURS Hare S[@e3ilt &1 foxam a1, Se¢ ag-fedura®
HEMERY 1 ITaRTHdT aTel UHE fAIHS FHaT B FANAT X F faw Bamea fear =
&. 3UNT, 3(PIGTAG STITd, SUARPT Tl fhara daraar 3R aards et & ary e
Y P gU, FSSAI T 3 30 foameres e  &=-faflre efeptor 3R Sl 3regora
&l MAT HAT &, Tad Ig gRART & &b &6 Nfaar caaeiRe 3R adafaes ey
UTATHBATIN & &Y el Te.
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